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(b, has the Centre reoei~ representa-
tion from the Sikkim Government in the 
matter; 

(c) b. the State Government made any 
proposals in its representation for the 
solution of the problem; and 

(d) if so, what is the think ina of the 
Government ? • 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULARI SINHA) : (a) 
Yes, Sir. 

(b) and (c). The Cbief Minister of 
Sikkim has recently made a proposal that a 
High Power Committee be appointed to go 
into problem. 

(d) The claims of stateless persons for 
citizenship are to be considered with due 
caution keeping in view the provisions of 
the Citizenship Act, 1955. 

Proposal to put Sikkim In the Air Map. 

396. SHRIMATI D.'K. BHANDARI: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

<a) whether Government have been 
considering any proposal to put Sikkim on 
the Air Map of the country; and 

(b) if so, the'details of the proposal? 

THE MINISTER OF STATE IN THE 
MlNISTRY OF TOURISM AND CIVIL 
AVrATION <SHRI ASHOK GEHLOT): 
(a) and (b). Gangtok. in Sikkim is one of 
the stations identified for airlinking by 
Vayudoot. The Director Gelleral of Civil 
Aviation is in the process of locating a site 
for the development of an airport in 
Oangtok for operations with a STOL Type 
of aircraft. An air service to Ganltok caD 
be introduced only after an airport and 
other infrastructural facilities have been 
developed. 

Seillare or Foreip Amlatro. N'_ 
YoutbI 

397. SHR.I AlIT KUMAR SAHA : 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whetl\er some Nap Youths were 
atteSted from a hotel in .Jorhat on 25 April, 
1985 ; 

(b) whether American JIlake arms and 
ammllDition and inttiminatina docutaedlr 
were seized from them ; and 

(c) if so, t~e details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRIMATI RAM DULAItr SINHA)' ~ 
<a> to (c). According to the State Govt. of 
Assam, 5 Naga youths were arrested by 
police on 25th April, 1985 at Jorhat follow-
ing altercation with the Manager of the 
hotel where they were staying. One.2'2 bore 
rifle with some ammunition was recovered 
from their possession alongwith some docu· 
ments including two file covers bearing 
printed inscription "Sovereign Reput1lic of 
Nagaland" and "Government of Pree-
Nagaland". 

River Cruise on the Ganga in a Moa_ 
Hotel 

398. SHRI V. SOBHANAmtEBS. 
W ARA RAO : Will the Minister of 
TOURISM AND CIVIL AVIATION be 
pleased to state : .' 

(a) whether with a view to promotin ~ 
tourism, Government are considering a 
scheme for a river cruise on Ganges in a 
floating hotel; 

(b) if so, the place/places where this 
river cruise is likely to ply ; and 

(c) the cost of plying this cruise? 

THE MINISTER OF STATE IN, THE 
MINISTRY OF TOURISM AND CI ~ 
AVIATION (SHRI ASHOK GEHLOT): 
(a) to (c). India Tourism DeveJopment Cor-
poration has a proposal for a rivocCtuilO 011 
the Ganga on a floating hotel. The proposal 
is at a very preliminary staae and the details 
are yet to be worked out. 

Forelp E~ela e Earael by I. T.D.C. 

399. SHRJIV. SOBHANAORt1SS\\lAltA 
R.AO: Will the NfiniBter of TOUttlSMv 
AND CIVIL AVIATION be PI_sed to' 
state : 

<a> whether fTDC's earnillg of tQl1Ci&Q. .. 
exchanae have been increasina ; and 




